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GOVERNMENT OF INDIA
MINISTRY OF FINANCE
( DEPARTNENT oF REUENUE )

NEW DELHI' e, 18} April , (397

YO0TIFICATION
(INCOME-TAX

No. &%7) (F.Ma.197/41/91-IT.A 1) 7In exakcise ‘of the pouers
tonferred by sub=clauss (iv) of clause:(23C) ¢f section_10 of, the
Income-tax.Act,-a96] (43_of. 1961), the Central Covernment hereby
.notifies “uildlifa Association, uf South Indiaj Bangalore® for the
purpose of the said sub-claise for the assessient years 198990
to 1991=92- suhject to" the’ Follouing conditionj, namely: s=*- -*

(1) the assessee will apply its income, Or 3ccumulata”1t'
for application,; wholly and exclusively to the
objects for which it is establishad‘ A

(ii) the assessee will not invest. or dapns t its funds
- {other than-voluntary contributions¢réceived and-
maintained in the form of jewellery, furnitire ete.)
for any period during the previous_ ys ra;raleuant 3
to the assessment ysars mentigned above otheruise,
thap in any oneé or more of the forms éﬁ modes
specified in subesection-(5) of sectiop 11§ -

(ii1) thxs nati?icatiun will not apply in re&ation to
any 1hbee being profits and gains of business,
~unless the business is incidental to the attainment
-0of the objectives of the ass8ssee and g$eparata
books of accounts are maintained in regpect of
such business, : '

( DALIP SINGH )
OFFICER ON SPELIAL DUTY

To

Tha F'IanagB r 3

Government of India Pressy

Ring Road, Mayapuri Industrial Arsa,
(Near Rajouri Gardan). Neu Dalhi.

PeTeDe



Copy to: ‘
1. The Chief Executive, Wild Life Asspciation of South India,
17/1, Victoria Road, Bangdlaére. .

R
5. The‘tdmmisdinnar of -Income~tax, Karnataka-11, Sangalore with ref.
to his letter No.accts./71a/45f7a-cxr II dated 25-7-1990,

3. Director General(l.T.Exemptions), .10, Middleton Row, Calcutta=71,
4, All Chief Commissioners'% All Directors General of income-tax,
5. Director of Income=-tax(RSP & PR),-2 New..Delhi, . TR

6, -Dirkctor of Income-tax naNS), Director nf Incumeutax(&udxé?
. -Director of Income=-tex(1T), Director of Income-tax(Systems

-Director of Income-tax{Vigilente)& Director of Incnma-tax(ﬂacuuary)

7.7All officers & sections of the C.BuD.T., Nau Delhiy _;

8. Camptroller 5 Auditor General of India, New Dalhi( 20 copxes).

9. Bulletin Sactinn af the Directorata of Inspection(RS&P), New Dalhi,

10. Director General of Jraining, Naticn&lﬂcademy of Direct Taxes,
Nagpur(S capies),

1. Joint Swcrataty, Ministry of Law & Justice(oeptt. of Legal AFFaI&EJ

New Dilhi.

12, The Chief Cnntrallar of nccounts, Central Board of Direct Thxas.
HeBlock, Vikas Bhavan, MNew Delhi, .

13, I.F.U.(Central - Board of Direct Tnxgs). '
Lol
( Mrs.v. RAMAKRISHNAN )
SECTIDN DFFiCEH.
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